OUARANTINE FACILITY
RULES AND REGULATIONS

THIS IS A GOVERNMENT QUARANTINE FACILITY.
YOU ARE TO FOLLOW RULES & REGULATIONS FOR THE SAFETY OF ALL.

FOLLOW INSTRUCTIONS

of the Medical Team and Officials.

MAINTAIN DISCIPLINE

Speak and behave respectfully toward each other, Medical Team
and Officials.

REPORT ANY SYMPTOM IMMEDIATELY
DO NOT hide symptoms or delay reporting at any cost.

SOCIALISING STRICTLY PROHIBITED

Activities that involve more than one person are NOT ALLOWED.

STRICT PHYSICAL DISTANCING
DO NOT GATHER in groups. Maintain distance eveninline.

STAY IN YOUR ROOM/DORMITORY

DO NOT move around out of the space/room assigned to you.
You may be given single/double room or dormitory.

DO NOT SHARE ANY ITEMS

Utensils, towels, clothes, books, phones, chargers, masks etc.

HYGIENE DO’S & DONT'S

WEAR MASK at all times.
Learn how to wear your mask
correctly & dispose safely.

DO NOT pull down mask to
speak/cough.

DO NOT be careless with used
masks and gloves.

DO NOT REUSE medical masks.
COUGH/SNEEZE into your elbow.
WASH HANDS with soap
frequently. Use sanitiser if hand

washing is not possible.

No physical interaction -
DO NOT hug/ touch anyone.

NO VANDALISM OF PROPERTY « NO STEALING - NO DISRUPTIVE BEHAVIOR
NO ABUSIVENESS - NO FIGHTING - NO INAPPROPRIATE SEXUAL BEHAVIOR
NO MANIPULATION OF STAFF « NO INTIMIDATION OF OTHERS

DISOBEDIENCE IS A PUNISHABLE OFFENCE.

Disobedience of any of the above Rules
and Regulations

IMMEDIATE TRANSFER TO DETENTION
Police Quarantine Facility (Ganeshnagar, Dimapur)

IMPRISONMENT FOR SIX MONTHS
or fine or both.

Disobedience causing obstruction, annoyance,
injury to any official, causing danger to human
life, health, safety, riot or affray. section1ss, Ipc

Malignant act likely to spread infection of
disease dangerous to life. section 270, IPc

IMPRISONMENT FOR TWO YEARS
or fine or both.

FOR INFO ON COVID-19, COMPLAINTS OR GRIEVANCES WHICH CANNOT BE ADDRESSED BY OFFICIALS OF THIS FACILITY YOU CAN CALL

NAGALAND COVID HELPLINE 1800-345-0019



